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Gangmen in Chakradharpur Division

"718. SHRI R. P. SARANGI: Will
the Minister of RAILWAYS be plea-
sed to state:

(a) how many gangmen are Worke
ing in  Chakradharpur Division
(South Eastern Railway) who after
serving for more than three Yyears
have not yet been made permanent;

(b) whether there is any regula-
tion in Railways that after comple-
tion of three vears regular service,
the staff will be made permanent;

(c) if so, the reasons why it ig not
being implemented in Chakradhar-
pur Division; and

(d) whether these employees are
enjoying Railway pass, PTOs, Provi-
deni Fund and Med:.cal aid etc.?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
NARJUN): (a) There are 2350 gang-
men working on Permanent Way in
Chakradharpuy Division (S. E. Rail-
way) who have been in service for
more than three years.

(b) and (c). Confirmation of staft
depends upon availability of perma-
nent vacancies to confirm the staff
against the same. However, in case
of Workshop Artisan staff, they are
treated as confirmed on completion
of three years continuous service,

(d) All employees appointed
agadmeb, regular vacancies, as distinet
from casual labour, are entitled to
all henefits of Passes, P.T.0s, Pro-
viident Fund, Medicp! aid etc. Even
casual labour in open line become
entitled to these benefits after 120
days of continuoug service,





